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RAJYA SABHA
Wednesday, the 20" July, 2022 / 29 Ashadha, 1944 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN': Please take your respective seats. Oath or affirmation.
OATH OR AFFIRMATION

Shrimati Pilavullakandy Thekkeyaparambil Usha (Nominated)

St Tafcr ;" SrgTd D e dotll”, T8 AT ©, AGD] AH & 972 ...(JALH). ..
Papers to be laid on the Table. Shrimati Nirmala Sitharaman. Not present. Okay.
Not present due to Covid. Shri Pankaj Chaudhary.

PAPERS LAID ON THE TABLE

Notifications of the Ministry of Finance

o warera @ o W3 (s 9ot GleR)) - eIy, § g ST Yodb ST,
1944 1 GRT 38 DI IY YR (2) &b AL, [0 AT (51 491 B FeferRad
SRS T ARTHD A Dl Yeb-Ueh Uil (3fUsH T2T fw<l #) F91 Uedl IR
GG

(1) Notification No. 17/2022-Central Excise dated 19.07.2022 seeks to amend
No. 04/2022-Central Excise, dated the 30" June, 2022, to reduce the
Special Additional Excise Duty on exports of Petrol and Diesel.

(2)  Notification No. 18/2022-Central Excise dated 19.07.2022 seeks to reduce
the Special Additional Excise Duty on production of Petroleum Crude and
export of Aviation Turbine Fuel.

(3)  Notification No. 19/2022-Central Excise dated 19.07.2022 seeks to exempt
the excisable goods, namely Petrol, Diesel and Aviation Turbine Fuel from
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Special Additional Excise Duty and Road and Infrastructure Cess when
exported from units located in the Special Economic Zones (SEZ).

(4)  Notification No. 20/2022-Central Excise dated 19.07.2022 seeks to amend
No. 10/2022-Central Excise, dated the 30" June, 2022, to reduce the Road

and Infrastructure Cess on export of Petrol.
[Placed in Library. For (1) to (4) SeeNo. L.T. 7147/17/22]

...(Interruptions )...

MR. CHAIRMAN: Papers to be laid. Now, Shri Nityanand Rai. ...(Interruptions)...
Papers to be laid. ...(Interruptions)... This is not the way. ...(Interruptions)...
Kharge ji, you know the tradition. ...(/nterrupt/ons)... Papers to be laid.
...(Interruptions )... Shri Nityanand Rai.

I. Notifications of the Ministry of Home Affairs
Il. Report (2019-20) of NHRC, New Delhi and related papers

T8 HATerd H 17 WAl (0 fae ) - weiey, # rEfaRad o 99 ved wR
G g -

I. (i) A copy (in English and Hindi) of the Ministry of Home Affairs" Notification
No. S.0. 1883 (E), dated the 20" April, 2022, appointing Chief Immigration Officer,
Bureau of Immigration, New Jalpaiguri Railway Check Post as the "Civil Authority"
for the purpose of said Order for the Immigration Check Post located at New
Jalpaiguri, Jalpaiguri District of West Bengal State with effect from 20™ April, 2022,

under sub-section (2) of Section 3A of the Foreigners Act, 1946.
[Placed in Library. See No. L.T. 7108/17/22]

(i) A copy (in English and Hindi) of the Ministry of Home Affairs' Notification
No. S.0O. 1884 (E), dated the 20" April, 2022, designating New Jalpaiguri Railway
Check Post in the district of Jalpaiguri of West Bengal State as an authorized
Immigration Check Post for entry into/exit from India with valid travel documents for
all classes of passengers, under sub-section (5) of Section 3 of the Passport (Entry

into India) Act, 1920.
[Placed in Library. See No. L.T. 7109/17/22]
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Il. (1) A copy each (in English and Hindi) of the following papers, under
sub-section (2) of Section 20 of the Protection of Human Rights Act, 1993:—

(a) Annual Report of the National Human Rights Commission (NHRC),
New Delhi, for the year 2019-20.

(b) Memorandum of Action Taken on the recommendations contained in
the above Report.

(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) above.
[Placed in Library. SeeNo. L.T. 7110/17/22]

Reports and Accounts of various organizations for various years and related papers

ARG I 3iR SAfwTRar warera # Iog w3l (Ysht ufern wifi®) « AEey, |
fereTfeTRa u=l &1 gep-Uep Uiy (st o fell #) ur yedl iR @l § -

(i) (a) Annual Report and Accounts of the Swayamkrushi, Secunderabad,
Telangana for the year 2012-13, together with the Auditor's Report on the
Accounts.

(b) Review by Government on the working of the above Organization.

(C) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 77119/17/22]

(i) (a) Annual Report and Accounts of the Institution for the Blind, Delhi for the
year 2011-12, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institution.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 7120/17/22]
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(i) (a) Annual Report and Accounts of the Velugu, Madanpalle, Andhra
Pradesh, for the year 2013-14 together with the Auditor's Report on the
Accounts.

(b) Review by Government on the working of the above Organization.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 7121/17/22]

(iv) (a) Annual Report and Accounts of the Association for Social Reconstructive
Activities (ASRA), Cuttack, Odisha, for the year 2011-12 together with
the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Association.

(c) Statement giving reasons for the delay in laying the papers mentioned at
(a) above.

(v) (a) Annual Report and Accounts of the Association for Social Reconstructive
Activities (ASRA), Cuttack, Odisha, for the year 2014-15 together with
the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Association.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. For (iv) and (v) SeeNo. L.T. 7122/17/22]

(vi) (a) Annual Report and Accounts of the Vimala Mahila Samajam,
Muvattupuzha, Kerala, for the year 2014-15 together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Society.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 7123/17/22]

(vii) (a) Annual Report and Accounts of the Sisu Sakha Sangha, Khordha,
Odisha, for the year 2015-16 together with the Auditor's Report on the
Accounts.
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(b) Review by Government on the working of the above Organization.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 7124/17/22]

(vii) (a) Annual Report and Accounts of the National Abilympic Association of
India C/o Amar Jyoti Charitable Trust, Karkardooma, Vikas Marg, Delhi,
for the year 2011-12 together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Association.

(C) Statement giving reasons for the delay in laying the papers mentioned at
(a) above.

(ix) (a) Annual Report and Accounts of the National Abilympic Association of
India C/o Amar Jyoti Charitable Trust, Karkardooma, Vikas Marg, Delhi,
for the year 2013-14 together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Association.

(c) Statement giving reasons for the delay in laying the papers mentioned at
(a) above.

(x) (a) Annual Report and Accounts of the National Abilympic Association of
India C/o Amar Jyoti Charitable Trust, Karkardooma, Vikas Marg, Delhi,
for the year 2014-15 together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Association.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. For (viii) to (x) See No. L.T. 7125/17/22]

(xi) (a) Annual Report and Accounts of the Karimnagar District Freedom
Fighter's Trust, Thimmapur, Telangana, for the year 2011-12 together
with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Trust.



[RAJYA SABHA]

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 7126/17/22]

(xii) (a) Annual Report and Accounts of the Victory India Charitable Tent of
Rescue Yacht, Kuppam, Andhra Pradesh, for the year 2011-12 together
with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Organization.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 7127/17/22]

(xiii) (a) Annual Report and Accounts of the Bethany Society, East Garo Hills,
Meghalaya, for the year 2012-13 together with the Auditor's Report on
the Accounts.

(b) Review by Government on the working of the above Society.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 7129/17/22]

(xiv) (a) Annual Report and Accounts of the All Manipur Mentally Handicapped
Persons' Welfare Organization, Mongshangei, Imphal, Manipur, for the
year 2016-17 together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Organization.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 7128/17/22]

(xv) (a) Annual Report and Accounts of the Charitable Society for the Welfare of
the Disabled, Ernakulam, Kerala, for the year 2011-12 together with the
Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Society.
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(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 7130/17/22]

(xvi) (a) Annual Report and Accounts of the National Association for the Blind,
Mumbai, Maharashtra, for the year 2013-14 together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Association.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 7131/17/22]

(xvii) (a) Annual Report and Accounts of the Shree Ramana Maharishi Academy
for the Blind, Bangalore, Karnataka, for the year 2012-13 together with
the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Academy.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 7132/17/22]

(xviii) (a) Annual Report and Accounts of the Surguja Gyandoaya Association,
Surajpur, Chhattisgarh, for the year 2014-15 together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Association.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 7133/17/22]

(xix) (a) Annual Report and Accounts of the Handicapped Service Foundation,
Khammam, Telangana, for the year 2014-15 together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Foundation.
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(C) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 7134/17/22]

(xx) (a) Annual Report and Accounts of the Dhula Regional Physically
Handicapped Development Association, Darrang, Assam, for the year
2014-15 together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Association.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 7135/17/22]

(xxi) (a) Annual Report and Accounts of the Type Writing Institution Rural
Development Services (TWIRDS), Thoubal, Manipur, for the year 2013-
14 together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institution.

(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 7136/17/22]

...(Interruptions ...

MR. CHAIRMAN: Please sit down. Leader of the Opposition is capable of saying
what he wants to say. | know it. Please sit down. Give respect to LoP.
...(Interruptions)... If at all... ... (Interruptions)... Then, | am going to permit.
...(Interruptions )... This is not the way. ...(Interruptions)...

Now, Reports of the Public Accounts Committee; Shri Bhubaneswar Kalita.

REPORTS OF THE PUBLIC ACCOUNTS COMMITTEE

SHRI BHUBANESWAR KALITA (Assam): | lay on the Table, a copy each (in English
and Hindi) of the following Reports of the Public Accounts Committee (2022-23):-

(i) Fifty-first Report on 'Assessment of Assessees in Entertainment Sector
(DT)'; and
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(i) Fifty-second Report on 'Construction and utilization of Limited Height
Subway (LHS)'.

PANEL OF VICE-CHAIRMEN

MR. CHAIRMAN: Hon. Members, as you are aware, on the opening day of 257"
Session,on 18" July, 2022, | had announced reconstitution of Panel of Vice-Chairmen
with the following Members:

Shri Bhubaneswar Kalita;
Ms. Indu Bala Goswami;
Dr. L. Hanumanthaiah;

Shri Tiruchi Siva;

Shri V. Vijayasai Reddy; and
Dr. Sasmit Patra.

o O N~

| have also decided to nominate two more names, namely, Shri Sukhendu
Sekhar Ray and Shrimati Vandana Chavan to this Panel. These eight Members will be
in the Panel for the current Session. The Chairman has to nominate the names and |
am the Chairman till the current Session. After the new Chairman comes, he will be
at liberty to continue or change it. That is why, that word has been added.

REGARDING NOTICE UNDER RULE 267

MR. CHAIRMAN: Now, coming to the other thing, the LoP is saying something.
...(Interruptions )... First of all, | have to go through this. ...(Interruptions)...

faruer & = (sft AferemTo @A) : Gy wEIGY, H9 R 267 & d8d gEAT a1 ©
o gl g8 AEITS 3R WD Sl S]] Aol &, ST 1014 3TTH SMSHT DI YA IS
1 81 39 HETg &l AR &I ghac b AfRsll IR & 721, gicth ged | odr g
T, 140 BRIS ST UR 81 ¥8] 21 URTS A TR §F I ....(GEM). .

MR. CHAIRMAN: We are not taking up the subject. You are mentioning the subject,
that is all. ... (Interruptions )... If you are asking for a discussion, ... (Interruptions)...
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oY STIRTH I (drifes ) : W), 9 14! 984 a1 &

MR. CHAIRMAN: Please respect the LoP. ...(Interruptions)... | have permitted him
to mention the issue, and you people are upsetting it. ...(Interruptions)...

SHRI MALLIKARJUN KHARGE: One, minute, Sir. S BT 31TH ATSH! B Teld
ISR B 7S 21 Bs AeIH RSN & S, W R R FH-YH & G, Terdrsll,
UgIel, SisTdl Bl HIRI HETS & 918 UI-Udre WM, g, F1ad, T8, awl, BIg, IR,
8T, S, 3T, IR 31 ...(FGHH). .

MR. CHAIRMAN: Hon. Members, LoP ...(Interruptions)... Please hear my
decision. ...(Interruptions)... | am allowing the discussion. You don't want it? | will
adjourn then. ...(Interruptions)...

it AT @Al < 9541 & @ -UN & M, |87 UIR, A1d...(FaE).... IS IR
ST SHTEc 91T 1T 8, 99 UR &9 4] I18d & ...(SFdem™)...

MR. CHAIRMAN: Please, you cannot dictate to me. In the Business Advisory
Committee, it was suggested that we must have discussion. | have agreed for
discussion on price rise, and you people don't want it! | am adjourning the House till
2.00 p.m.

The House then adjourned at seven minutes past eleven of the clock.
The House reassembled at two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.
GOVERNMENT BILL

“The Weapons of Mass Destruction and their Delivery Systems (Prohibition of
Unlawful Activities) Amendment Bill, 2022

MR. DEPUTY CHAIRMAN: The Weapons of Mass Destruction and their Delivery
Systems  (Prohibition  of  Unlawful ~ Activites) ~Amendment  Bill, 2022.

£ Further consideration continued on the motion moved on the 19™ July, 2022.
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...(Interruptions)... %1 WRHITE MEA...(FIUH)... AFHRE ARGRAE Mg
SH...(TALT).... TS, 319 AT 3791 -3M4=1 e TR ATI...(RdLH)... I8 SS9
HfcHe & T8d Heayyl 9t &, <91 fd &1 f[dd B1...(aeM)... 910 Gl Bl
g RTERY ® {6 310 <l I et U R 1...(@1aem)... I § 3TdR 39 &7 9 U3
A T & fawia %\'I...(EII?I%TF-I)... Please go back to vyour seats.
...(/nterrupt/ons)... Mr. Surjewala, you are taking pictures. ...(Interruptions)...

Mr. Surjewala, please don't take pictures. It is not allowed. ...(Interruptions)...
Please. ...(Interruptions)... 3T $ A8 A UhCH TIBR Il H UG 6] PR Ahd
g I8 from & RUdT 2. (@aum). 9 & oe 9 g9 e ga) R a&d
%\'I...(EQT:I‘&TH)... You are not allowed to carry these things in the Well.
...(Interruptions)... Please go back to your seats. ...(Interruptions)...

|HT & a1 (S N TR : W), B W) Sl RAIST &l T8 7, 9 fSefle d=amn

SITUL....(STGET). .

it STUTAfT : 9 A A difsar ReiSa @f 8, 7 S9d! f$elic &...(aaaem)...
9 o = difed RaifeT o %, | am telling it on record, please delete it.
...(Interruptions)... 3T 8IS & 3R ISl RBIFST T&T B Hhd © - I8 BISH b
wel & d&d Foldl 81 HUIT MY B8 b wed IR YThed Bl Blcl B |...(TTEH). .
31T SHG! AT HIFSAT H Tai STt Abhd|...(RLT)... 31T 819 I 31 AR dIll Bl
qER T8l § Fhdl|...(TILTH)... HIIT AT AT Y- T U STG...(HFET)..
A SRpRTE MiEl...(@aem™)... sit 4. oo 1..(@asm)... a9 3. fde,
please speak. ...(/nz‘errupz‘/ons)... Shri P. Wilson, please speak.
...(Interruptions)... A% 3MIH! g1 & Reble TR MY, AR (bl o1 g1 Reple wR
el ST ..(aEm ). .

SHRI P. WILSON (Tamil Nadu): Regarding what, Sir? ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Shri P. Wilson, please speak. ...(Interruptions)...
SHRI P. WILSON: Regarding what, Sir? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri P. Wilson, please speak. ...(Interruptions)...

SHRI P. WILSON: Sir, on the Bill? ...(Interruptions)...

11
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MR. DEPUTY CHAIRMAN: Shri P. Wilson, please speak on the Bill.
...(Interruptions )... Your name is here. You have given your name to speak on the
Bill. ...(Interruptions)... Shri P. Wilson, please speak. ...(Interruptions)... Are you
speaking on the Bill or not? ...(Interruptions)...

SHRI P. WILSON: Sir, the House is not in order. ...(Interruptions)... Please bring

the House in order. ...(Interruptions)... Sir, please bring the House in order.
...(Interruptions )...
MR. DEPUTY CHAIRMAN: Dr. Prashanta Nanda. ...(Interruptions)... Dr.

Prashanta Nanda is not present. ...(Interruptions)... AT T, 39 HEd &
fop oM foel IR It BT 37a¥R AR, <ifhT 3! faet IR Gt &l dhet Wl AR
ofT 3R 31T W Gl BT TR Bl...(SaUH)... I8 <9 2 &1 9o 2, 39 forg
S BACHE Bl...(IH)... Please cooperate. ...(Interruptions )... Please
go back to your seats. ...(Interruptions)... Go back to your seats.
...(Interruptions)...H 3T [IH IATE BRI § b AT T AYI-(I A W
SIUL...(HEE)... 319 57 fav IR 989 918 &, S (o A1 IR A8 o
T B W IR 31 B fFh 39 R 69 IR HYH 9849 gH1...(&GEM)... The Chairman

has clarified it. ...(Interruptions)...  Shri P. Wilson, please speak on the subject.

...(Interruptions )...
SHRI P. WILSON: Sir, | am ready to speak. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please speak. ...(Interruptions)... Only your speech will

go on record. ...(Interruptions )... Your speech will go on record.
...(/nterrupt/ons)... Only your speech will go on record. ...(/nterrupt/ons)...
Nothing else. ...(/nterrupz‘/ons)... Speak on the subject. You have given your

name. ...(Interruptions)...

SHRI P. WILSON: Sir, | am ready to speak. ...(/nterrupt/ons)... | will speak, Sir.
...(Interruptions )... This is an important Bill. ...(Interruptions)... Please bring the
House in order. ...(Interruptions)...

SN SUFUTATY : AT FSRATOT, MUDT {9l IR I & foTv dot o ra<R fiyerr :iR
3ot At eraaR e, ifehe oy urfeRive 981 A1 argd B1....(FagM ). .

SHRI P. WILSON: Sir, | am ready to speak. ...(Interruptions)...
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2} TG : Wige 3 3ifey Hie T SThY SO S Fhd] Bl...(TdH™)... 3R
B3 AEX # 921 8, I IS Wise it ASY TEI...(HIAUM)... HIIT 3T Hexd UG
3R Wexd Bl BIcAl B 1...(FAH)... HIIT I § 7 AT |....(GLTH)...

SHRI P. WILSON: Sir, please bring the House in order. .. (/nterrupt/ons)...

o STFUTUFY : AT TRIRAT 9189 < He TS X a1 &b 9R § AT § oS! Wt
P AT B ..(FALH)....31TY BT1SH Bl A QIFTY| ... (SIE)...

SHRI P. WILSON:  Sir, | am ready....(Interruptions).. 1 am ready to speak.
..(Interruptions )...

MR. DEPUTY CHAIRMAN: The House stands adjourned to meet at 11.00 hours on
Thursday, the 21% July, 2022.

The House then adjourned at five minutes past two of the clock till
eleven of the clock on Thursday, the o7t July, 2022.
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